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Indira Gandhi University,
Meerpur, Rewari,

Haryana.

Subject.  Proposal for inclusion in the list of Universities under Section 12 B of the
UGC Act, 1956.

Sir,

This has reference to the visit of the UGC'’s inspection committee to the University
during 22-23" D"ec, 2017 to consider 12-B status and subsequent compliance submitted by
the University in respect of the observations/suggestions given by the UGC's inspection
Committee. The report of the inspection Committee along with the compliance submitted by
the University was placed before Committee of UGC members for consideration. The
Committee recommended as under:-

“The Committee considered the report of the UGC’s inspection Committee along with
_ the compliance submitted by the University.

The Committee decided to recommend approval of 12 B status to Indira Gandhi
University (State University), Meerpur, Rewari (Haryana).

The University is advised to get NAAC accreditation at the earliest.”

The above recommendations of the Committee along with the Report of the UGC
inspection Committee were placed before the Commission in its 530" {Item No. 1.02(a)(vi)}
held on 20.03.2018 The Commission noted the recommendations of the Committee and the
University is inciuded in the list of Universities under Section 12 B of the UGC Act, 1956.

Yours faithfully,
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(Kundla Mahajan)
Under Secretary



